IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAEAD
* %k

O.A._1249/94. ' Dt. of Decisien : 12-04-96.

1. Nuclear Fued Complex Empleyees
Association(Regd.Neo,A-86),
Moulzli, iHydersbad, Repl by its
General Secretsry
Sri M.Nageswara Reo

2. M.Purnachandra Rze : Applicants
Vs

1. The Govt. ef India, Rep. by
its Secretary, Min.cf Hestth
& Family Welfare, Nirman Bhavan,
New Delhi-i7. '

2. The Sovt. of India, Rep.by its
Secretary, Min.of Finance,
North Block, New De&lhi-1.

3. The Govt.of India, Rep.by its
Secretary, Dept. of Atemic Energy,
Anushakti Bhavan,C.S5.M.Marg,
Bombay-39.
4, The Chief Executive,
Nuclear Fuel Cemplex, _ :
E.C.I.,L.Post,Hydarabad-762. : Respendents.

Counsel for the Applicants : Mr. K.K.Chakravarthy

Counsel for the Respondents Mr. V.Rajeswara Rao
LA Fi

Ad&l,CGSC,

CORAM:

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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-l -

C.A, 1249/94. Dt. of Decisien : 12-04-96

ORDER

I As per Hen'ble Shri R. Rangarajan, Member (Admn,) [

Y
Heard Shri K.K.Chakravarthy, learned counsel fer

the 3ppliCants ana ©HLL V. Nejcommem ovmwy wom—eoo . -

the respondents.

2. This OA is filed for a declaratien that the office

Memorandum Ne.S.14025/28/94-Ms dated 23-05-1994, whereby the

= - H, T M ek Haaldh Srhame oo . .
. >, .
enhanced/by—hc%éiﬂg—i%-aﬁiillegal, arbitrary and unjust. e
T T
= T st e % ened fawbha ammlicant oo submits

that the memerandum gated 23-05-1994 is kéﬁt{iﬁfgbeyance by

the autherities themselves, In view of thqabove he prays
fer withdrawing this application  subject to thefnatter being

agitated gs and when it jrises later.

4‘. In View of the &beve Suuml:i:‘;l'" LIlLD Wik oD Wl a5 i e -- =
aS withdrawn with liberty to the applicant te file a fresh OA

if necessgity zrisejin future, Neo cests.

(R. Rengarajan) /ﬂ
for . &
Membe r (Admn. ) ﬁw, TR

i

&

— — w— e aum  mmn o —

Dated : The 12th April 1996. 21%4(F )
{Dictated in Open Court)

- -



0.A.1249 /94,

Copy toi=

.-
[
L . )

Secretary, Ministry af Health anu Fadhily welfara, Gevt

of India, Nirmen Bhavan, New Belhi,

Secretary, m;nxstry of Financa, Govte of India, Nerth Eluck,
Dalhlo

‘Secretar;, Dapartmant of Atomic Energy, Govt. af India, -

Anuahakti Bhavan, -C.54M. Marg, Bombay-SQ.
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7. Ons

8. 0One
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Ehie? Executive, Nuclear Fuel Complax, E C I.L. Post, Hyd-?ﬁ'
copy to Sri. KeK.Chakravarthy, advecats, CAT, Hyd. '

copy to Sri. Y.Rajeshwar Raa, Addl. CGSC, CAT Hyd.

copy to Library, CAT, Hyd.
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